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N OF THE CREDITORS 0F CLOUD

FORM A PR
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{11TH JANUARY 2010
REGISTRAR OF COMPANY (ROC)-
‘(‘:WDOTG\SGI reqistereq \MUMEM e
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CHS, 76/78 MODISTREET, FORT,
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1| Lastdate for submission of claims

\14DAYSFROMTHEDATEOF
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12| Classesof creditors, fany, under clause (b)of

sub-section (6-A) of section 21 ascertained by
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1.
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3. Notapplicable
14| (a)RelevantForms and 8A, SAISADAN CHAMBER PREMISES
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1. Substituted by Noti. No. IBBI/2018-19/GNIREG031, dated 3-7-2018 (w.e.f. 4-7-2018).

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporateinsolvency resolution process of the CLOUD NINE REALTORS
PRIVATE LIMITED on 22.11.2023, The creditors of CLOUD NINE REALTORS PRIVATE
LIMITED , are hereby called upon to submit their claims with proof on or before 12.12.2023
fromthe appointment of the to the interim resolution professional at the address mentioned
againstentryNo. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al

ofher creditors may submit the claims with proofin person, by post or by electronic means.
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